
IN THE CENTRAL Afl4INI STRATIVE TRI BUNAL HYDERABAD BENCH 

Cj.NO. 64/95 in OA.974/90. 

Date of orders 27-2-97  
Between s 

1.Y.Ranga Rao. 

2. N.I.Nicodemus. 

.. Applic 
and 

Vice Admiral B.Guha, 
Flag Officer Commanding-in-Chief, 
Eastern Naval Command, Naval Base, 
Visakhapatnsa-14. (3rd Respondent) 

Rear Admiral. P.K.Sinha, 
Admiral Superintendent, Naval Dckyard, 
Naval Base, Visakhapatnam-14. 

(4th respondent) 
0 	&%.OLJ1tA3&A.b?e 

Fotthb pplicants: Mr. Y.Subrabmanyam, AdvoCate.for P.B.V±jayakumar, 
lb 

For the Respondentss Mr. N.V.Raghava Reddy, Addl.GSC. 

cORAM; 	 1) 
THE NON' BLE MR.JXJSTI CE M.G .CHAUDHARI $ VI CE..CFIl4lRMhN 

THE NON' BLE MR.H.RAJENDRA PRASIW s MEMBER(Aaé) 

The Tribunal, made the following Orders- 	- 

The original, order in the OA dt.16-12-93 

has bees complied with by the respondents by publishing r:vised 
sniority list on 3.2.94. The grievance of the applicant relates 

to the correctness of that list. That cannot be the subject 

matter of contempt application and had to be challenged 4 
substantive proceedings. The CP therefore is misconceivJt and 	H 

is dismissed. For the sake of record it may be mentioned tthat 

the C? wasfiled on 18.8.1994 and has been pending in this Tribunal 

till today. 	 I. 
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C.?. 64/97 

To 
The Vice Admiral B.Guha, 

Flag Officer Commanding-in-Chief, 
Eastern Naval Command, Naval Base, 
Visakhapatnam-14. 

Rear Admiral. P.K.Sinha, Admiral Superintendeit, 
Naval Dackyard, Naval Base, Visakhapatnam-14. 	

11 One copy to Mr.Y.Subrahmanyame P.B.Vijayakumar, Advocate. 

One copy to Mr.N.V.Raghava Iddy, Addl.O3SC.CAT.Hyd. 

One copy Spare. 

pvm 
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2-f I'LE. Li;j BbjOH AT hYDEJRABAD 

Ti-bi. 2ON'BLiJ R.JIJ.TIcE M.G.cJ-J?uDJmpI 

VICE-CLAIRPW  

AND 

THE HON'BIJE MR.H.RAJENDRA PRAS)jj 
- 	 MEMBER(Afl42q) 

pv m. 

I 

Dated: 7 - )•_ -199) 

ORDER 
/ tWUD3lvLErvI 

Mnt7]fl/CA 
No: 

q 7 ct  
T.A.No. 	 (w.p. 

Admitted and Iflterith J4rectujons 
issued. 

Allowed. 

lisposea of with diectjonj 

DII. smi sse d. 

Dismissed as withdnwn. 

tiisrnissea for defaujt. 

otdered/jectee 

No order as to c0ss. 
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